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Telephone connections on out of tom 
Basis

1304. SHRI RAJNATH SON- 
KAR SHASTRI: Will the Minister 
of COMMUNICATIONS be pleas­
ed to state:

(a) whether there have been cases 
of forgery of signatures of the for- 
mer Minister of Communications in 
the matter of release of telephone 
connections on out of turn basis in 
the recent past;

(b) if so, the details thereof; and

(c) the action taken or proposed 
to be taken in the matter?

THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNI­
CATIONS: (SHRI P.V. RANGAY- 
YA NA1DU): (a) to (c) Some cases 
of fake sanction orders purported to 
have been issued by Telecom Direc­
torate for provision of telephones on 
Out of Turn basis were reported by 
Telecom Field Units. An investi­
gation into the matter by the Vigi­
lance Branch was ordered in May,
1991. The investigation is in pro­
gress and the report is awaited.

Employment m lim e Stone Pulvari- 
zing Unit of Visakbapainam Steel 

Plant

1305. SHRI V. SOBHANADRE- 
ESWARA RAO VADDE: Will the 
Minister of STEEL be pleased to 
state:

' (a) the number of employees, in the 
Lime Stone Pulvarizing Unit of Visa- 
khapatnam Steel Plant at Jaggaiah- 
peta, category-wise;

(b) the number of local people em­
ployed there and the details of relaxa­
tion/preference, if any, given to them 
for employment in the said unit;

(c) whether the dependents whose 
land were acquired, have been provid­
ed employment; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL (SHRI 
SONTOSH MOHAN DEV): (a) As 
on 20-7-91, there were 139 employees 
comprising 11 executives and 128 non­
executives working at Jaggayyapeta 
lime stone mines of Visakhapatnam 
Steel Project.

(b) While recruitment to executives 
is done on all India basis, that for 
non-executives is through the Employ­
ment Exchanges. In case suitable 
candidates are not available with the 
Employment Exchanges, recruitment 
is made through advertisements. Out 
of the 128 non-executive employees 
working at Jaggayyapeta, 70 were rec­
ruited through the local Employment 
Exchange at Jaggayyapeta, 48 through 
advertisements and 10 transferred 
from VSP.

(c) and (d) Compensation is paid to 
those whose land is acquired accord­
ing to the rules of the State Govern­
ment. In the matter of employment, 
preference is given to displaced per­
sons, whose land and dwellings are 
acquired, subject to the suitability of 
such persons. In Jaggayyapeta lime 
stone mines there is no displaced 
person who can be given preference 
for employment.

Sri Ramsagar Project Stage II

1306. SHRI V. SORHANADREr 
ESWARA RAO VADDE: Will the
Minister of WATER RESOURCES 
be pleased to State:

(a) whether the Sri Ramsagar Pro­
ject Stage II is pending with the Union 
Government; and

(b) if so, the reasons therefor and 
the time by which it is likely to be
cleared?

THE MINISTER OF WATER RE­
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and (b) No, Sir. Sri 
Ramsagar Project Stage-II estimated 
to cost about Rs. 450 crores was re­
ceived at the Centre in September, 
1986. After examination it was found




